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1.  Sri.K.S.Anandaramu, Advocate No.27 ChandrasheKar Gomplex,’
‘First Floor,First Main,Gand;’linaga;,Bangalore-géooo9? oxe

2. Sri AN.Venugopala Gowgda Advocate for Sri:N.S.Pr
. asad; -
: Advocate No.29 Fifth Ma in Gandhinagar Bangalore-9.
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Subject:= Forwarding ¢f copies ol ihe Trders. passed by*thm .

Gentral administireiive Tyiounai,Bangalere.

Please find. enclosed nerewith a copy nf tha'tJRDER/W

" STAY WRDER/INTERIM ORDER/, passed Ly 'this Tribunal.in. the above

mentloned appllcatlon(s) on 17-08-1994. : -
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o CENTRAL ADMINISTRATIVE TRIBUNAL
‘ o BANGALORE BENCH -

0 A No 348/94

&:WEDNESDAY THIS THE SEVENTEENTH DAY OF AUGUST 1994

'Shri Justice P.K. Shyamasundar‘;...Vice-Chairman

.Shri T V.. RamananA... Member (A]

1. Mahender, , |
! i - S/o Kothanda Pani, - -
§ i Aged about 60 years, )
1 ! Working as Driver Passenger,
J | MR 665 Southern Railway, Harihar, -and res1d1ng

_ g at No.13/448, Tenabanda Road, .-

P Near Dharmaraja Koil,
| [ ~ Chittoo
1 %. S. Raghavan, B - .-

S/o Sangunninalr,

aged about 60 years, .

| Working as Shunter MR 719,

. : . Southern Rly, Bangalore City,
| " and r/a Nair House,

| ' . : Modi Road Cross, D.J. Halli,
|- - Bangalore 45, . - 5 SRR

3. G. Raju S/o Chikachar,

,  Aged about 64 years,

Working as Shunter MR 847,
Southern Rly, Shlmoga town,

| and r/a No.50, Dewan's Road,-
Chamaraja Mohalla, Mysore.

4. M.K. Niranjan Raj Urs,

] , ' ~ S/o M.N. Remparaj Urs,

3 N Aged 69 years,

| o _ ! . Working as Driver Passenger,

} , MR 430, Southern Rly,

i : ) Mysore and r/a No.2176,

3rd Cross, Basaveswara-Road, = ‘= = = = = - =
K.R.Mohalld, Mysore.‘”‘r.w.'fE??J:'T~”‘FT L USRS

& Ahmed- Jan s/o’hdam ‘SabjuTs
. aged about 75 years,
Working as:Shunter, = :
Southern Rly, Yeshwanthapur,
r/a No.69[New No.36],
- 4th Cross, Nagappa Block,
. Srirampuram, Bnaglaore.

Smt. Saleemajan
aged about 52 years,
‘ . W/o late Mohamed Younes,
P ) : Driver Passaner, S.R.,
I W Bangalore City and r/a No.177/E,

Subramanyanagar, K1rloskar Main Rd.,
Bangalore.’
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Smt. N. Subbalakshmi, : ‘.
Aged about 63 years, - - -
w/o late ‘P.S. Chockalingam,
Driver-A, Southern Rly,

. Bangalore City and

r/a No.91//9, C/o Mathlazagan,
Rly Qrts.[Near Running Room]}
Bangalore-23.:

" Smt. R. Krishnaveni,

aged about 63 years,

w/o late V. Rajagopal,

Driver Passenger, '

S.R., Bangalore Cantt. , : :

and r/a No.30/A, Ponnambalam Street,

Sholapuram,

Ambathur,; Madras. : .ss Applicants

[By Advocate Shri M.S. Anandaramu]
Ve - |

The Union of India
rep. by its Secretary,

‘Ministry-of Railways,

ail Bhavan, New Delhi.

The Chairman,
Railway Board,

- Rail Bhavan,

New Delhi. -

The General Manager,
Southern Railways,
Park Town,

Madras.

The Divisional Personnel

‘Officer, Southern Railways,

Mysore Division,
Mysore.

The Divisional Personnel wf%-“?>:»313£?é§}€=5;~54wﬁf7fél%

officer, Southern Railways, -

{By Shri A.N. Venugopal for
Shri N.S. Prasad, Counsel for Railways]

ORDER

Justice P.K. Shyamsundar, Vice-Chairman:

1.'

We have heard the learned counsel for the appli-

cants and also the learned counsel Shri A.N. Venugopal,




‘K.‘ * _/ ! . R R . - ' - .
A\ Lok , . . v ; : .
V T o Sel="

ST
i -

:
-3 -

', ‘
for the respondents.

2 . Right now nothing can be- done to improve . the'
- st;fa_tu’s of all these applicants ‘who are eight in nufnber
although they should have ordinarily had the benefit
of the decision of the Full Bench in 0.A. No.395 to
£ 403/91 disposed of on 16.12.1993. Tt now transpires
thét the Supreme Court hes stepped in and 'staye.d'.t'he
juéigment of the Full Bench and as such the relief
gi\;‘ren ‘to the retired officials has come to naught.
In" such circumstances we make it clear that the rights

7.>|Q.,«‘“..-~'

of  the applicants will stand regulated 1n the light

STPA r,

/ x&‘mnm-\ lgothe pronouncement of the Supreme Court in the SLP.
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